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Irrational p ackage rates nyd ey drusfmwan Bharai wchemne

DF. SAWTARL SEM (West Bengaly: Sir, thank you wery much for giving me this
opportirity. Sir, 85 we are seeing that the hon Prime hiinister has been sending cards
regarding Arushraqmy Bheoat, though there are sigmficant budgetary comtributions fom
the States as well, but, there are somany fallades in that particular propozed Bill and one
of theze iz inational package rate. Sir, you rmst adiat that different patierts suffering
from the same dizease might not be prezent wwith the sarme manifestations becawse of the
azsodated conplicatons and azsodated other comorbid factors. B, if you fiz up that
partcular rate for that particular dizeasze, then what will happen? The same patient, who
iz suffering fromn a particular dizease with azsodated morbidities, when he or she goes to
a particularhospital, the doctor, or that partiolar heospital, will refise that patiert becausze
thery will understand that thes would not get the extra amount of money, hidirectly, again,
it will worsen the doctor-patient relationship and the inddents of violence, which are
taldng place everynhere, will inoreaze. So, the Goverrrnent must give due inportance to
that partioular factor before fizing up this padiage rate. Thank you very much

EHEI LD, WADIMNUIL HAQUE (West Bengaly: S, I aszodate muyzelf with the

matterraized by Dr. Santanu Sen.

EHEDIJATI SHARTA CHHETEI {West B engaly: Sir, I alzo azzodate nryself with
the matter raized by Dr. Sartanu Sen.
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34 Matters raised [RATYA SABHA] with Permission

SHRI BINOY VISWAM (Kerala): Sir, 1 also associate myself with the matter raised
by Dr. Santanu Sen.

SHRI SANJAY SINGH (NCT of Delhi): Sir, I also associate myself with the matter

raised by Dr. Santanu Sen.

SHRI MAJEED MEMON (Maharashtra): Sir, T also associate mysell with the

matter raised by Dr. Santanu Sen.

SHRI K. G. KENYE (Nagaland): Sir, [ also associate myself with the matter raised
by Dr. Santanu Sen.

SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, 1 also associate myself with the

matter raised by Dr. Santanu Sen.

SHRI PRATAP KESHARI DEB (Odisha): Sir, 1 also associate myself with the

matter raised by Dr. Santanu Sen.

SHRI TIRUCHI SI'VA (Tamil Nadu): Sir, I also associate myself with the matter

raised by Dr. Santanu Sen.

Rising population in the country
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SHRI K. G. KENYE (Nagaland): Sir, I associate myself with the matter raised by
Shri Vijay Pal Singh Tomar.
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